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For the first
I shall

. SHRI V.N. GADGIL :
time I have come across this,
certainly go into it.

Setting up of Petro-Chemical Units
. During Current Five Year Plan

*434, SHRI AMAR ROY
PRADHAN :

SHRI SATYAGOPAL MISRA
Will the Minister of ENERGY bz pleascd
to state :

(a) the number of petro-_hcmical
units which have so far beenn szt up’in
country during the current Five Year
Plan;

(b) the number of petro chemical
units to be set up during the remaining
period of the current Five Ycar Plan
and the names of ths: places where thes:
units are to be located; and

(c) the details of the present posi-
tion of these projects ?

THE MINISTER OF ENERGY
(SHRI P, SHIV SHANKAR) : (a)
Six new major petro-chemicals units have
been set up, . In addition 4 existing units
have carried out substantial expansion
of their capacities.

(b) and (c¢) Four more major petro-
chemical plants, two in  Assam
(Bongaigaon), and one each in Gujarat
(Baroda) and Maharashtra (Raigarh),
are at an advanced stage of completion;
they are scheduled for completion during
the remaining period of the current Five
Year Plan, '

SHRI AMAR ROY PRADHAN :
Sir, the hon. Minister has vory cleverly
and intelligently answered the question.
I would like to ask whether it is a fact
that those two which have not been
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mentioned in these six—only four huave
been m:ntioned—the Haldia Petro-chemi-
cals is included in those two ? If yes,
what is the progress of Haldia Petro-
chemicals, If not, why not 7

SHRI P. SH]Y SHANKAR :
Haldia we have discussed at
length in this House.

Sir, on
great

Actually a feasibi.ity report was
received in February 1984 only on the
Haldia pztro-chemical complex. That
has been referred 1o the Environmental
Dezpartment. Afterwards necessary
action will be taken which might involve
some 5 to 6 months.

So, that is the position.

1 would not here like to go into the
dctails of Haldia petro-chemical complex
because more than once this issue has
been discussed in this House.

Originally in 1977 a letter of intent
was issued. Later on the letter of
intent had to be amended. Again in
198] a suggestion came from the State
for joint venture which I explained from
time to time in the House. The present
position is this. Revised feasibility
report on product mix has bzen received
in February 1984, and it is under exami-
nation.

SHRI AMAR ROY PRADHAN:
Yes, it has been discussed much in this
August House. I'agree. It was dis-
cussed here and also outside many times.
Whenever the hon. Minister or any one
of his cabinet colleagues visits Calcutta
or West Bengal, he would see for himself
that this Haldia petro-chemical complex
is a must. There are 50 many assurances
which have been given on this subject.

‘fhe Hon. Prime Minister has stated :

‘Haldia Petro-Chemical is a must’.
Your predecessor Mr. P.C. Sethi said
this on 29th November 1984 :— :

““The Licence for Haldia Petro-chemi-
cals would be issued shortly.”
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—this he stated while inqugurating
the International Seminar on Petro-
Chemicals in the Eighties.

Later on your junior colleague Mr,
Gargi Shankar Mishra told this in the
Rajya Sabha on 5 December 1983,

“Engineers India Limited is examin-

ing it, since April 1983. The feasibility

report is awaited.™

How long the West Bengal people

will have to wait for this project ? How
long you yourself and your cabinet
colleagues—including Prime Minister—
will go on politicking it ?

SHRI P. SHIV SHANKAR : 1
would net like to go into the allegation
that my friend has tried to make that
it is the Centrale Government  which is
taking the time. The fact is this. |1
have explained this and if necessary I
will explain it again.

Notwithstanding the fact that a
l2tter of intent was issued in 1977, from
the West B:ngal Industrial D:velopment
Corporation new proposals were put
forth.

As I said, it is ultimately only in 1981
they said that they will not be able to
fund this and they wanted that the
Centre must involve itself ina more
effective manner where the Ceniral
Government must have 40Y;,; State
Government was proposed to have 409;
and 20%, share was (0 be contributed by
financial institutions. Afterwards it
was felt that on the basis of the product
pattern it was not going to be feasible.
Therefore, it was that they were asked
whether on the basis of the product-
pattern it would at all be feassible.
Then they came forward this time with
a different product pattern and again
when this was examined this came to
Rs. 800 crores which had to be incurred,
This revised report—as I said already—
has come in February 1984. It is not
prop& that I should blame you or the
State should be blaming the Centre.
The position as it has emerged now is,
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this revised feasibility report which, has
now been received is under examination.
I have said that it will take around six
months time for the purpose of com-
pleting the preliminary work including
the clearance from ‘the environmenta!
angle and then putting it up to the PIB
and then taking it up with the Cabinet.
So, once these formalties are over,i
can be proceeded with. As the hon.
Mentber was trying to say, so far as
the petro-chemical complex in Haldia
Is concerned, it is a must, whether the
State takes it up, whether it is a joint
venture of whatever it is. At. np point
of time, we said that it should not come
up, But then the point is if you go on
changing the pattern, it gets delayed.
My suggcstion is  supposing it is not
feasible, I have go to suggest to you and
on that basis, if it has taken time, you
cannot blame the Centre or I cannot
blame the State, That is not fair. If
this is the kind of thing that can go on,
than no development can take place.

Wo wfaa s Agar: 6 gIAY
Y s Tk ¢ sl ag wg aar g
fir 4 sm€ oy wwoetz @17 w1 E
fagrz & a4t fewrgadt age ogd
rarfea g w€ €t 3% 10, 12 | qg
afeweaar #t 7€ 4t fs agf daefaes
Fraes  eqifgg im fomd fad
FENG 2T F §F FI&  sgwar Wy €
fag¥ feaf ag @t ervarew faer fF
agt a7x o1 g & AFET wqy W
2 e seATaT ¥ et ¥ w9f Ay
¢ ? Far fagre wY oot atg 19 ads
W atariteTor & oY ?

SHRI P. SHIV SHANKAR : Sir,
the hon. Member seems to be referring
about the Petro-chemical Complex in
Barauni. Sir, the proposal for setting
up 50,000 tonne per annum of Caprola-
ctum plant near Barauni in Bibar by a
private company, that is, M/[s. BASF
had been under consideration of the
Govcrnment of India. But the latest.
position is that this company has backed
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out. I am saying about the Caprolac-
tum plant. Now, they find that it
would not be feasible for them to pro-
ceed with the Caprolactum plant at
Barauni. Now, the question is that we
will have to find out some party. In
' fact, I have already requested the Chief
Minister that his Industrial Develop-
ment Corporation could find a party
which we can go ahead with this work.

PROF. N.G. RANGA :
another place ?

Why not in

SHRI P. SHIV SHANKAR : Sir,
Prof. Ranga se:ms to be answering ray
question. Therefore, I would sit down

W) gen @rA ;. Asuy W 1Ed,
& A gx w1 sfafafeer s g
AR ga g@T IAT qzEq A ¥ 0
e gt Qodw 1 ag g g7 fax
7€t Ay FAE AT Nadw 7347 AT
agi gAY g TAay aqAY & 1 WA
ag1zg 7 Fg1 & do To THe TFo
qref &% sz s af g1 1980 § TE
Trq w9 @ F A A€ N F£ovA w0
¥ 3 4 T TF FHIT BIEAT
aE A A ¢ fo war s R @
A4t ag w1 A% Iz FA
feax fet a% ®f gdar s 39
QAT 3 2, 3 AT FIHT AQAT ¥ Fu
&1 fadgw fear, gt ®) sfaaga
faear fs ag agt o107 s F1 daT g
Afer T Y AT F AN 2 I
I adi fear ) @ @3 fza av g
gl A¢t sk K AN ot ¥

arAT wigat g e war s § - frae

Tog ¥ o HEA I% @ KK ?
¥4} agt agt %1 w7 Wgar ! gan
fagie & wawft arc A § atx
ode v ¢, fagre fma awr & A
- § A frotegam @ gar & o
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Iu%! wfafefe Wt agt arow qwrea &
wrdl §  gefad war mrow § ag de
AT KT M §, wWIX W@ A oquar

wrgd § ?

SHRI P. SHIV SHANKAR : Itis
true that they had gone and inspected
the site. After inspecting the site they
said that it was not possible for them
to set up an economically viable unit at
that place. That was their own think-
ing. It was from that point of view
that they wcre asking that we should
givc them a chance to set up sucha
plant at a diferent place. They asked
for Shadipur, but that has not yet been
finalised.

DR. SUBRAMANIAM SWAMY
The Minister in his reply said that the
unit in Maharashtra is in an advanced
stage. I would like to know what
exactly is the stage, and whether the
Chief Minister of Maharashtra has
written to him recently.

MR, SPEAKER : You do not under-
stand advan:ed stage !

DR, SUBRAMANIAM SWAMY
No, Sir. Is itin labour pains ? He
is having labour problems evcrywhere.

I would like to know whether the
Chief Minister of Maharashtra has
recently written to him saying that the
allocations for the complex near Uran
are insufficient for them to execute the
acquisition  proceedings in order to
obtain the land. Is this a fact ? The
Maharashtra Chief Minister himself has
sent me a note saying that the Govern-
ment is doing nothing about it, What
is the advanced siage 7 Are they
having labour problems or any other
problems 7

SHRI P. SHIV SHANKAR : The
question is a very laboured one. My
friend seems to have confused the two
things. When I said that the four pgtro-
chemical complex were at the advanced
stage, those will be commissioned in the
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6th Plan. With reference to Maharashirh,
I was referring to Bombuiy Dyeing MT
Projects of 60,000 tonnes pesr annum in
Patalganga, Maharashtra. The Chief
Minister has never written about that.
1t is a different thing. The  Chief
Minister has written about the Mahara-
shtra Gas' Cracker Complex, that is
totally different from the DMT project.
This project is proposed to be located
in Nagothane, in district Raigarh. The
estimated cost of the project is 1167
crores. The proj:=ct proposal has bzen
submitted to PIB for consideration.
After it is cleared, it will be taken to
the Cabinet. This, of course, is includ-
ed in the Central Szector of the 6th Plan,
and there is a token amount that has
becn allocated for this ‘project in the
budget of 1984-85.

SHRI SATYASADHAN CHAKRA-
BORTY 1 am very glad that the
Minister has said that the Haldia Petro-
chemical complex is a must for West
Bengal. I would like to know whether

. he will take personal initiative in getting
this clzared by the D:partmznt of
Environment so that no further time is
consumed and the project can be started
very soon.

MR. SPEAKER : He has noted down
your suggestion.

SHRI P. SHIV SHANKAR : The
Central Government had also been
anxious about this project, but some-
times the way to Hell is paved with best
intentions, and that is exactly what has
happened with this complex. Recently,
the Finance Minister of West Bengal
had a detailed talk with me, and he at
least wanted that it should be initiated
so that in the 7th Plan it finds a place.
I have assured him that so far as Centre
is concerned, it will do its best. I
would not like to go into the history
of it, but this complex will have to
com: up because otherwise we will not
be utilising the raw materials that we
will be getting from the refinery there.

SHRI SOMNATH CHATTERIJEE :
It will come up during the 7th Plan.
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‘WY qeTd Y A & fadeadd w1
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It 7t ag TA7 A HI HLA

(%) 77 ag &< § s gawe ¥ 3w
¥ 4 faded &t agar g aa
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EiEd

(@) wsal # #tq & agET €
argifag fadzd & fagww & fog
FTIT ¥ %91 qAgew faaifca e § 7

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR) : (a)
Yes, Sir.

(b) There is no separate procedure
for distribution of imported cylinders.
These will bz fed into the distribution
system along with those procured within
th= country.

= gy wi§ mifea : wsqer A T,
2w § fga gf7 fea §'97 da &) awear
wfza gt a7 gt § ol oY &t §'aa
FY gUEal &1 FYT GIAAT FAT 9T @I
g1 a0 aww g M § wefas
i@ #1 fager woere faar § &R qaua
¥ dsqvar arfs ogl 9T dq &)
fasear qarar qr w@r ¢ #40fF g@ 49
F 9y & fd fefaer a8 &1 & 7
%t & ag wiAar sigar g fv gl qw
% g fray fafaed #r i § ok
gratfaa aqr dqw & Feqrfea feg ag
fafare<f %Y gear #qr & | arY Wik
g #3% & fAT aTFT A AH Y
¥AT FIAATE W ATRG G P

(saaera)...





